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SITUS JUSTITIA LAW ASSOCIATES <situsjustitialawassociates@gmail.com>

Advance Service : Reply Affidavit on behalf of Respondent No.8 : DEVIDAS
KHATRI VS. UNION OF INDIA AND OTHERS : O.A. No. 88 of 2025 : NGT, Principal
Bench at New Delhi
1 message

SITUS JUSTITIA LAW ASSOCIATES <situsjustitialawassociates@gmail.com> Mon, May 26, 2025 at 8:45
PM

To: adv anoop agarwal <adv.anoop10@gmail.com>
Cc: sujeetranjanadvocate@gmail.com, Arunachalam Radhakrishnan <aradhaki@gmail.com>

Dear Sir/Madam,

Please find attached herewith the copy of Reply Affidavit being filed on behalf of the Respondent No.8 in the matter
of  "DEVIDAS KHATRI VS. UNION OF INDIA AND OTHERS" being O.A. No. 88 of 2025 before the National Green
Tribunal, Principal Bench at New Delhi.

--
Regards,

Situs Justitia Law Associates
Chamber No.504, Block - D, 5th Floor, 
Additional Building Complex,
Supreme Court of India, New Delhi - 110 001
email : situsjustitialawassociates@gmail.com 
Ph: +91-93109 25179, +91-99716 95298

Reply Affidavit Respondent No.8.pdf
1572K
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